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F. AT, 3572(3F).—Taaeft qaT F2eAw i qErdt ataredt it Twar Afeafaas, 1974
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&I FLAT Bl

[, 7. F$¥-20001/03/2018-F 1]

AL FHTT, 3T =9

5170 GI/2022 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL ECONOMIC INTELLIGENCE BUREAU)
ORDER
New Delhi, the 29th July, 2022

S.0. 3572(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the
Conservation of Foreign Exchange and Prevention of Smuggling Activities Act, 1974 (52 of 1974), and in
supersession of the Notification dated 24" November, 2015 issued vide S.O. No. 3214 (E), the Central
Government hereby specially empowers Shri Gaurav Masaldan, Joint Secretary (Customs) to the
Government of India, for the purpose of the said Section.

[F. No. PD-20001/03/2018-COFEPOSA]
NARESH KUMAR, Dy. Secy.
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